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SLP(C) ... 8548 OF 2001

| TEM No. 10 Court No. 5 SECTI ON Xl

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Gvil)...... CC 8548/ 2001
(From the judgenent and order dated 04/05/2001 in CR 34/01
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)
MANDI R SHREE RADHAKRI SHANA JI MAHARAJ Petitioner (s)
VERSUS

RAM BALLABH SHARMA & ORS. Respondent (s)

( Wth 1.A 1 c/delay in filing SLP )

Date : 29/11/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE V. N. KHARE
HON BLE MR JUSTI CE ASHOK BHAN

R D. Upadhyay, Adv.

G G Upadhyay, Adv.
Syed Ali Ahnmad, Adv.
Syed Tanweer Ahnmad, Adv.
AK Rai na, Adv.

Vi kas Bansal, Adv.

For Petitioner (s)

SSSS5S

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Del ay condoned.
I ssue noti ce.
Meanwhi | e the operation of the order under chall enge

shal |l remain stayed.
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(Al ka Dudej a) (S. Krishnan)
Court Master Court Master



